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ORDER
(DATE OF HEARING 30.3.2006)

Shri V.B.K. Jain, representative of the petitioner requested for deferment of the

petition in view of the stay of the Commission’s order dated 4.10.2002 in Petition



No0.32/2002 whose review has been sought by the Jaipur Bench of Rajasthan High

Court.

2. In view of the prayer made, this petition is adjourned. The petitioner is at liberty

to get the petition revived after disposal of the appeal.
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